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Shri Hem Barua: There is an al-
legation against our hockey team that
in order to bypass the Olympic rules,
three persons were taken as dummy

enirants for other items. May I know
if thic would also be enquired into?

Mr, Speaker: These are going into .

the details.

Dr. K. L, Shrimali: These matters
will be examined by the committee
whick has beepn appointed under the
chairmanship of Shri Jaipal Singh.

Shri Tangamani: May I know whe-
ther all the reports now  available
with the Government will be sub-
mitted to this committee?

Dr. K. L, Shrimali: Yes, Sir.

Shri Tangamani: What are the re-
poris?

Mr. Speaker: Have you got any
report regarding this matter which
will be given to this committee?

Dr. K. L. Shrimalli: The report is
still to be submitted. There is the
report of this sportg committee which
was appointed and its report has still
to be submitted, I have said that all
these reports will be taken into con-
sideration.

Shri Jalpal Singh: Sir, there seems
to bc some doubt about the delay and
alsn about giving evidence before us.
I would like to tell this House and
the country outside that anyone who
wants to give evidence before this
committee would be welcome and
nothing will be hidden and the coun-
ity will be told the entire truth.

oft swwrw e wrelt : § ag arrar
wgar § e oft sy fag & wfafowr
W anfe ¥ 7 et ¥ g 8, wa
w afafe & eqrear gf ff o ™
aeg # afafe & feafy $5% g

CHAITRA 15, 1883 (SAKA)

Oral Answers 9244

TMo ®To Wio sfiATe : ¥ WATAT
% 9 wWicd wifee o Nfew gk @
39 % vg ¥ fapwr g €Y, Wk
der XA g W H AT oA g
oft wqare fag, s 7=« zrer o s
ofto #to @rfy | orgt % A& qar W
¢ 3 ardr w32 7% T Y A faet
¥ | R waT-weT gEEdl & ower
guT &), Afer T wXE A dow

x4 g€

Bank Deposit Insurance Scheme

+

(Shri Kodiyan:

Shri Ram Krishan Gupta.

Shri D, C. Sharma:

Shri Rameshwar Tantia:

Shri Pangarkar:

Sardar Igbal Singh:
*1320, | Shri Bibhuti Mishra:

Shri Kalika Singh:

Shri P. C. Borooah:

Shri Radha Mohan Singh:

Shri Achar:

Shri Ajit Singh Sarhadi:

Will the Minister of Finance be
pleased to refer to the reply given to
Starred Question No. 318 on the 2lst
November, 1060 and state:

(a) whether the scheme for bank
deposit insurance has been iinalised;
and

(b) if so, the important features of
such a scheme?

The Deputy Minister of Finance
(Shrimati Tarkeshwari Sinha): (a)
and (b). The matter is still under
consideration.

Shri Kodiyan: In view of the failure
of several banks in Kerala and the
resultant panic among the depositors,
may | know whether any step is
contemplated by the Government to
introduce a deposit insurance scheme,
at least in the Kerala State?

Shrimat] Tarkeshwari Sinha: The
matter is still under consideration and
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a decision will be taken
about it,

Shri Prabhat Kar: Ig it a fact that
the Finance Minister met represen-
tatives of the bankers here in Delhi
on the 12th and in that meeting the
deposit insuiance scheme was discus-
sed and, if so, what was the reaction
of the bankers?

Shrimati Tarkeshwarl Sinha: It is
true that they met the Finance Minis-
ter on the 12th and this scheme was
discussed. The commercial bankers
generally welcomed this scheme.

S8hri Kodiyan: Would the hon. Min-
ister give us an idea as to the extent
of amount to be insured under the
proposed scheme?

Shrimati Tarkeshwarl Sinha: Every-
thing is under consideration. The
Reserve Bank is working out the
details of the scheme with a view to
make it possible. But everything is
under consideration, and I cannot
make any commitment ay this stage.

Shri D, C. Sharma: May I know
what is under consideration?

Shri Tyagl; Everything.

Shri D. C. Sharma: By whom is it
being considered and for how long
hag it been under consideration so far?

Shrimati Tarkeshwari Sinha: 1
would like to invite the attention of
the hon. Member to a previous ques-
tion which was put on this subject,
namely, the deposit insurance scheme.
This scheme is under consideration
Naturally, if it is under consideration,
it is under consideration by the Re-
serve Bank,

Shri Ramanathan Chettiar: May I
know whether this scheme will be
based on the scheme that is prevalent
in the United States?

Shrimati Tarkarshwarl Sinha: As I
said, I cannot enter into any commit-
ment at this stage, because the whole
scheme is under examination.

Shri Goray: In view of the fact that
about six banks in Maharashtra have
been asked to close their business,

very soon
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may 1 know whether this scheme,
whenever it comes into being, will be
made applicable to them also?

Shrimatj Tarkeshwari Simha: This
scheme, if at all it comes into exis-
tence, will be made applicable to all
such banks. But I do not think it can
be made applicable retrospectively. I
do not know exactly since the details
are not yet worked out. But I do
not think it can be made applicable
in a retrospective manner.

Shri Prabhat Kar: May I know
whether it is not a fact that it is the
big bankers who opposed this scheme,
in view of the fact that so far as their
deposits are concerned it has caught
the attraction of the depositors?

Shrimati Tarkeshwari Sinha: No,
Sir, It is not a fact. As I said, gen-
erally they have welcomed it.

Shri Morarka: May I know whe-
ther the Government have ascertained
the names of other countries in which
this scheme is prevalent, and what is
the experience of those countries?

Shrimati Tarkeshwari Sinha: Cer-
tainly, the Reserve Bank is aware of
the whole question; it is examining
this question actually in all its feasi-
bilities. Certainly they must have
taken cognizance of all such things.

Shri P. C. Borooah: Which agency
is contemplated to undertake this in-
surance business? Will i{ be given to
the national corporations like the
LIC or to the private banks?

Mr. Speaker: It must also be under
consideration. Next question.

Pay Scales of LP.S. Officers
+
Shri P. C, Borooah:
*1321. { Shri Pangarkar:
Shri Ram Krishan Gupta:
Will the Minister of Home Affairs
be pleased to refer t0 the reply given
to Starred Question No. 750 on the
Tth December, 1980 and state:

(a) whether it is a fact that the
Government of India have sent to the
State Governments a proposal concern-





